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Supreme Court [38]

Assent, Withholding or Reservation of Bills by the Governor & the President of India, In re, (B.R.
Gavai, C.J. and Surya Kant, Vikram Nath, P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC
OnLine SC 2501

Bharat Kantilal Dalal v. Chetan Surendra Dalal, (Sanjay Kumar and Alok Aradhe, JJ.), 2025 SCC
OnLine SC 2502

Bihar Rajya Dafadar Chaukidar Panchayat v. State of Bihar, (Dipankar Datta and Manmohan, JJ.),
2025 SCC OnLine SC 2505

CIT v. Shyam Sunder Jindal, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC OnLine
SC 2503

Jalgaon District Central Coop. Bank Ltd. v. State of Maharashtra, (B.R. Gavai, C.J. and K. Vinod
Chandran, J.), 2025 SCC OnLine SC 2513

M.C. Mehta v. Union of India, (Abhay S. Oka and Augustine George Masih, JJ.), 2024 SCC OnLine
SC 5776

M.C. Mehta v. Union of India, (Abhay S. Oka and Augustine George Masih, JJ.), 2024 SCC OnLine
SC 5777

M.C. Mehta v. Union of India, (Abhay S. Oka and Augustine George Masih, JJ.), 2024 SCC OnLine
SC 5779

M.C. Mehta v. Union of India, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 2508
M.C. Mehta v. Union of India, (L. Nageswara Rao and B.R. Gavai, JJ.), 2022 SCC OnLine SC 2514

M.C. Mehta v. Union of India, (Sanjay Kishan Kaul and Abhay S. Oka, JJ.), 2022 SCC OnLine SC
2518

M.C. Mehta v. Union of India, (Sanjay Kishan Kaul and M.M. Sundresh, JJ.), 2022 SCC OnLine SC
2516

Mangri Devi v. Oriental Insurance Co. Ltd., (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine
SC 2509

Ravi Prakash Srivastava v. State of U.P., (A.M. Khanwilkar and J.B. Pardiwala, JJ.), 2022 SCC
OnLine SC 2517

Ravi Prakash Srivastava v. State of U.P., (A.M. Khanwilkar, Abhay S. Oka and J.B. Pardiwala, JJ.),
2022 SCC OnLine SC 2515

Ravi Prakash Srivastava v. State of U.P., (K.M. Joseph and B.V. Nagarathna, JJ.), 2023 SCC OnLine

SC 2526

Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and K.V. Viswanathan, JJ.), 2024 SCC
OnLine SC 5772

Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC
OnLine SC 5774

Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC
OnLine SC 5775

Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC
OnLine SC 5778

Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Prashant Kumar Mishra, 1J.), 2024 SCC
OnLine SC 5773
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Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Rajesh Bindal, JJ.), 2023 SCC OnLine
SC 2527

Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Rajesh Bindal, JJ.), 2023 SCC OnLine
SC 2528

Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine
SC 2504

Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine
SC 2506

Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine
SC 2507

Rikhab Chand Jain v. Union of India, (Dipankar Datta and Aravind Kumar, JJ.), 2025 SCC OnLine
SC 2510

Robert Lalchungnunga Chongthu v. State of Bihar, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2025
SCC OnLine SC 2511

T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, C.J. and K. Vinod Chandran and
N.V. Anjaria, JJ.), 2025 SCC OnLine SC 2512

Adavya Projects (P) Ltd. v. Vishal Structurals (P) Ltd., (P.S. Narasimha and Manoj Misra, JJ.), 2025
SCC OnLine SC 806

Arif Azim Co. Ltd. v. Micromax Informatics FZE, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala
and Manoj Misra, JJ.), 2024 SCC OnLine SC 3212

Bhoj Raj Garg v. Goyal Education & Welfare Society, (K.M. Joseph and Hrishikesh Roy, 1J.), 2022
SCC OnLine SC 2449

C. Prabhakar Rao v. Sama Mahipal Reddy, (P.S. Narasimha and Manoj Misra, JJ.), 2025 SCC
OnLine SC 495

Chandra Shekhar Singh v. State of Jharkhand, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 595

JSW Steel Ltd. v. Pratishtha Thakur Haritwal, (B.R. Gavai and Augustine George Masih, 1J.), 2025
SCC OnLine SC 672

K. Purushottam Reddy v. Union of India, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC
OnLine SC 1513

Mohd. Aliv. Sharanappa, (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 1570

Union of India v. Mahindra Bhaskar Limaye, (M.R. Shah and M.M. Sundresh, JJ.), 2023 SCC
OnLine SC 231

Allahabad High Court [21]
Aarifv. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7556
Aniket v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7555
Ashlan v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7561

Ashok Raghav v. Shri Krishna Janam Sewa Sansthan, (Rohit Ranjan Agarwal, J.), 2025 SCC
OnLine All 7543

Basant v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7554
Deepa Magleena v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 7544
Devraj Chauhan v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7559
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Haseeb v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7553

Irfan v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7560

Jang Bahadur v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7558
Manoj v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7557

Rajiv Kumar Sharma v. State of U.P., (Krishan Pahal, J.), 2023 SCC OnLine All 5466
Sabir v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7549

Sanjay Kumar v. State of U.P., (Rajeev Misra and Dr Ajay Kumar-II, JJ.), 2025 SCC OnLine All
7542

Suraj v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7550

Tayyab v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7552
Umesh v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7551
Varsha v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 7545
Varsha v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 7546
Varsha v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 7547
Varsha v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 7548

Andhra Pradesh High Court [6]
D. Sridhar Rao v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 3889
K.V. Hanumantha Rao v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 3885
Kolli Venkateswara Rao v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 3888

Shaik Nageena v. State of A.P., (Cheekati Manavendranath Roy and Tuhin Kumar Gedela, JJ.),
2025 SCC OnLine AP 3887

State of A.P. v. Rajola Jagannadha Reddy, (Battu Devanand and A. Hari Haranadha Sarma, JJ.),
2025 SCC OnLine AP 3884

Yalla Nischala v. State of A.P., (Dhiraj Singh Thakur, C.J. and Ninala Jayasurya, J.), 2025 SCC
OnLine AP 3886

Bombay High Court [8]
CIT v. Shashank Harshadrai Shah, (G.S. Kulkarni and Aarti Sathe, JJ.), 2025 SCC OnLine Bom 4468
ITC Ltd. v. Abbas Mohammad Shaikh, (Sharmila U. Deshmukh, J.), 2025 SCC OnLine Bom 4465

Jewel Cantt v. Union of India, (B.P. Colabawalla, and Amit S. Jamsandekar, JJ.), 2025 SCC OnLine
Bom 4469

K.D. Textiles v. State of Maharashtra, (A.S. Chandurkar and Dr Neela Gokhale, JJ.), 2025 SCC
OnLine Bom 4467

Kalim Attarli Shaikh v. State of Maharashtra, (Shyam C. Chandak, J.), 2025 SCC OnLine Bom
4463

Nirmala Ramdas Pandey v. Kanaiyalal Purushottam Shah, (Anuja Prabhudessai, J.), 2024 SCC
OnLine Bom 4883

Vikas Abhimanyu Gupta v. Dive Marketing (P) Ltd., (Sharmila U. Deshmukh, J.), 2025 SCC OnLine
Bom 4466

Vikas Gupta v. Dive Marketing (P) Ltd., (Arif S. Doctor, J.), 2025 SCC OnLine Bom 4464
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Calcutta High Court [16]
Achintya Kumar Debnath v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8948
Ananya Mondal v. Union of India, (Biswajit Basu, J.), 2025 SCC OnLine Cal 8946

Anikul v. State of W.B., (Debangsu Basak, Jay Sengupta and Tirthankar Ghosh, JJ.), 2025 SCC
OnLine Cal 8943

Asit Baran Giri v. Kanchan Giri, (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.),
2025 SCC OnLine Cal 8957

Bikash Chandra Ghosh v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8953
Biswajit Saha v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8951

Guljar Hussain v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC
OnLine Cal 8942

Immam Sk. v. State of W.B., (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 2025
SCC OnLine Cal 8945

Mohd. Kalim v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8949
Nanhoo Lohar v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8954
Nirmal Enterprise v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8952
Rishiraj Das v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 8955

Sanjoy Kumar Das v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8947

Tanmoy Samajdar v. Union of India, (Sujoy Paul, Acting C.J. and Chaitali Chatterjee (Das), J.),
2025 SCC OnLine Cal 8944

Union of India v. Shyamali Bhuinya, (Sujoy Paul, Acting C.J. and Chaitali Chatterjee (Das), J.),
2025 SCC OnLine Cal 8956

Usha Enterprise v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8950

Chhattisgarh High Court [64]

Baijnath Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10884

Bajaj Allianz General Insurance Co. Ltd. v. Mani Ram Yadav, (Sanjay K. Agrawal, J.), 2025 SCC
OnLine Chh 10855

Bajaj Allianz General Insurance Co. Ltd. v. Suman Kurrey, (Sanjay K. Agrawal, J.), 2025 SCC
OnLine Chh 10856

Bandhan Jagte v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine
Chh 10849

Chintibai v. Maksudanlal Dhruv, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 10861

Deepak Kumar Verma v. State of Chhattisgarh, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh
10890

Deolal Vaidya v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 10883

Dewashish Patel v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC
OnLine Chh 10897

Dhiraj Pandey v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 10870
Gopal Patel v. Tabrez Khan, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 10864
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Vijendra Bangar v. Aditya Birla Money Ltd., (Deep Chandra Joshi, Member (Judicial) and Rajeev
Mehrotra, Member (Technical)), 2023 SCC OnLine NCLT 75497

Virendra R Gandhi v. Vadilal Industries (P) Ltd., (Chitra Hankare, Member (Judicial) and Velamur G.
Venkata Chalapathy, Member (Technical)), 2023 SCC OnLine NCLT 75434

Virendra R Gandhi v. Vadilal International (P) Ltd., (Chitra Hankare, Member (Judicial) and
Velamur G. Venkata Chalapathy, Member (Technical)), 2023 SCC OnLine NCLT 75427

Virendra R Gandhi v. Vadilal International (P) Ltd., (Chitra Hankare, Member (Judicial) and
Velamur G. Venkata Chalapathy, Member (Technical)), 2023 SCC OnLine NCLT 75430

Vishal Rajyaguru v. 4Care Lifesciences (P) Ltd., (Chitra Hankare, Member (Judicial) and Velamur G.
Venkata Chalapathy, Member (Technical)), 2023 SCC OnLine NCLT 75505

Vishal Rajyaguru v. 4Care Lifesciences (P) Ltd., (Chitra Hankare, Member (Judicial) and Velamur G.
Venkata Chalapathy, Member (Technical)), 2023 SCC OnLine NCLT 75506

Vishal Rajyaguru v. 4Care Lifesciences (P) Ltd., (Shammi Khan, Member (Judicial) and Velamur G.
Venkata Chalapathy, Member (Technical)), 2023 SCC OnLine NCLT 75425

Vishwanath Bathla v. Light Carts Pvt., (Praveen Gupta, Member (Judicial) and Ashish Verma,
Member (Technical)), 2023 SCC OnLine NCLT 75459

Vivek Khanna v. Spaze Towers (P) Ltd., (Manni Sankariah Shanmuga Sundaram, Member (Judicial)
and Atul Chaturvedi, Member (Technical)), 2025 SCC OnLine NCLT 6143

Waheeduddin Azmi v. Hira Multi Construction Ventures (P) Ltd., (Venkata Ramakrishna Badarinath
Nandula, Member (Judicial) and Charan Singh, Member (Technical)), 2023 SCC OnLine NCLT
75537

World Media (P) Ltd., In re, (Manni Sankariah Shanmuga Sundaram, Member (Judicial) and Atul
Chaturvedi, Member (Technical)), 2023 SCC OnLine NCLT 75402

National Company Law Appellate Tribunal [21]

Anurag Enterprises v. Hindustan Prefab Ltd., (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2025 SCC OnLine NCLAT 1848

Arpan Maheshkumar Shah v. Committee of Creditors Omshri Devprocon Ltd., (Ashok Bhushan,
Chairperson and Barun Mitra, Member (Technical)), 2025 SCC OnLine NCLAT 1847

Astral Agro Ventures v. Vakati Balasubramanyam Reddy, (N. Seshasayee, Member (Judicial) and
Arun Baroka, Member (Technical)), 2025 SCC OnLine NCLAT 1839

B. Nirmal Kumar v. LIC HFL Trustee Co. (P) Ltd., (Sharad Kumar Sharma, Member (Judicial) and
Jatindranath Swain, Member (Technical)), 2025 SCC OnLine NCLAT 1842

Bahar Housing v. Hemant J. Mehta, (Ashok Bhushan, Chairperson and Barun Mitra, Member
(Technical)), 2025 SCC OnLine NCLAT 1851
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Bikram Bhadur v. Committee of Creditors of Beoworld (P) Ltd., (Ashok Bhushan, Chairperson and
Barun Mitra, Member (Technical)), 2025 SCC OnLine NCLAT 1849

Cab-Eez Infra Tech Ltd. v. Tata Power EV Charging Solutions Ltd., (Ashok Bhushan, Chairperson
and Barun Mitra, Member (Technical)), 2025 SCC OnLine NCLAT 1854

Canara Bank v. Nugas Technologies (P) Ltd., (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2025 SCC OnLine NCLAT 1853

Cosmos Coop. Bank Ltd. v. Kailash T. Shah, (Yogesh Khanna, Member (Judicial) and Indevar
Pandey, Member (Technical)), 2025 SCC OnLine NCLAT 1840

Dhanpat Raj Sethia v. Asheerbad Constructions Co. (P) Ltd., (Yogesh Khanna, Member (Judicial)
and Ajai Das Mehrotra, Member (Technical)), 2025 SCC OnLine NCLAT 1857

Hinduja Energy (India) Ltd. v. Valuecorp Securities & Finance Ltd., (Ashok Bhushan, Chairperson
and Barun Mitra, Member (Technical)), 2025 SCC OnLine NCLAT 1855

Kotak Mahindra Bank Ltd. v. Atul Kumar Kansal, (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2025 SCC OnLine NCLAT 1856

Mandava Prabhakar Rao v. Navneet Kumar Gupta, (Jatindranath Swain, Member (Technical)), 2025
SCC OnLine NCLAT 1845

Mandava Prabhakar Rao v. Navneet Kumar Gupta, (Sharad Kumar Sharma, Member (Judicial)),
2025 SCC OnLine NCLAT 1844

Padmasree v. SBI, (N. Seshasayee, Member (Judicial) and Jatindranath Swain, Member (Technical)),
2025 SCC OnLine NCLAT 1843

Parvinder Singla v. J V Industries (P) Ltd., (N. Seshasayee, Member (Judicial) and Arun Baroka,
Member (Technical)), 2025 SCC OnLine NCLAT 1852

Pravir Krishak v. Bank of Baroda, (Ashok Bhushan, Chairperson and Barun Mitra, Member
(Technical)), 2025 SCC OnLine NCLAT 1859

ROC Guwahati v. Gomukhi Constructions (P) Ltd., (Yogesh Khanna, Member (Judicial) and Ajai Das
Mehrotra, Member (Technical)), 2025 SCC OnLine NCLAT 1858

Sachin Murlidhar Pawar v. Nu World Global Hong Kong Ltd., (Ashok Bhushan, Chairperson and
Barun Mitra, Member (Technical)), 2025 SCC OnLine NCLAT 1841

Shareholders of Manjeera Constructions Ltd. v. Manjeera Constructions Ltd., (Sharad Kumar
Sharma, Member (Judicial) and Jatindranath Swain, Member (Technical)), 2025 SCC OnLine
NCLAT 1846

SRS Real Estate Ltd. v. Canara Bank, (Ashok Bhushan, Chairperson and Barun Mitra, Member
(Technical)), 2025 SCC OnLine NCLAT 1850

Securities and Exchange Board of India [5]
Baroda BNP Paribas Trustee India Pvt. Ltd., In re, 2024 SCC OnLine SEBI-IG 14
Centbank Financial Services Ltd., In re, 2024 SCC OnLine SEBI-IG 12
CMS Info Systems Ltd., In re, 2024 SCC OnLine SEBI-IG 13
Glenmark Life Sciences Ltd., In re, 2024 SCC OnLine SEBI-IG 11
Welspun Corpn. Ltd., In re, 2025 SCC OnLine SEBI-IG 17
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Competition Commission of India [7]

Atreides Investments B.V. & Aqua Investments Ltd., In re, (Ravneet Kaur, Chairperson, Anil Agrawal,
Sweta Kakkad and Deepak Anurag, Members), 2025 SCC OnLine CCI 91

CA Plume Investments & Bequest Inc., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Sweta
Kakkad and Deepak Anurag, Members), 2025 SCC OnLine CCI 92

Jongsong Investments (P) Ltd., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Sweta Kakkad and
Deepak Anurag, Members), 2025 SCC OnLine CCI 95

Peony Properties (P) Ltd., In re, (Anil Agrawal, Sweta Kakkad and Deepak Anurag, Members), 2025
SCC OnLine CCI 89

PSA India (P) Ltd., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Sweta Kakkad and Deepak
Anurag, Members), 2025 SCC OnLine CCI 94

Renault Group B.V. & Renault S.A.S., In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Sweta
Kakkad and Deepak Anurag, Members), 2025 SCC OnLine CCI 90

Rieter Holding AG, In re, (Ravneet Kaur, Chairperson, Anil Agrawal, Sweta Kakkad and Deepak
Anurag, Members), 2025 SCC OnLine CCI 93

Central Notifications [67]
Insurance Regulatory and Development Authority of India [Noti. No. V-12/11/1/2014-P&D (1)]
Insurance Regulatory and Development Authority of India [Noti. No. R/14/13/99-Bft.II]
Insurance Regulatory and Development Authority of India [Noti. No. V-12/11/1/2014-P&D]
Insurance Regulatory and Development Authority of India [Noti. No. D.O. No. E-13/12/11/2018-PR]

Insurance Regulatory and Development Authority of India [Noti. No. P-11/12/Misc./1/2019(M)-
Rev II]

Ministry of Education [Amendment in Punjab University Act, 1947 Noti. No. S.0. 4933(E)]
Ministry of Finance [Corrigendum Noti. No. G.S.R. 806(E)]

Ministry of Health and Family Welfare [F. No. RCD-09001/1/2022-Regulatory-FSSAI]
Ministry of Labour [Noti. No. C-Ex/Ex-Return/2014/19536]

Ministry of Labour [Noti. No. C-1/4(1)2017/Enrolment Campaign/6787]

Ministry of Labour [Noti. No. C/Misc./Ex-Return/2013/Vol.II]

Ministry of Labour [Noti. No. C-Misc./Ex. Return/2013/Vol.-111/13587]

Ministry of Labour [Noti. No. CAIU/011/(34)2016]

Ministry of Labour [Noti. No. CAIU/011(52)16/Principal employer Portal & CAMS/722]
Ministry of Labour [Noti. No. CSD-I/CPGRAMS/PRAGATI-e-Samiksha/2017/6555]
Ministry of Labour [Noti. No. Exem/10(20)2016/Vol. I1I]

Ministry of Labour [File No. IWU/731)/Application for COC/6057]

Ministry of Labour [File No. IWU/7/(25)/2017/Clarification reg. Para 83/5366]

Ministry of Labour [File No. Pension-1/17(10)/2016-17/Jeevan Pramaan-Aadhar/8051]
Ministry of Labour [Noti. No. IS/4(1)2017/2715]

Ministry of Labour [Noti. No. IWU/7(13)2008/Japan/Vol-111/11311]

Ministry of Labour [Noti. No. IWU/7/)(25)/2017/Payment of PF and Withdrawal Benefits/34140]
Ministry of Labour [Noti. No. LC-9(6)2017/LIMBS/5926]
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Ministry of Labour [Noti. No. Manual/Amendment/2011]

Ministry of Labour [Noti. No. Manual/Amendment/2011/13326]

Ministry of Labour [Noti. No. Manual/Amendment/2011/Pt/9536]

Ministry of Labour [Minimum Wages Notification w.e.f. 1-10-2017]

Ministry of Labour [Minimum Wages Notification w.e.f. 1-10-2017(1)]

Ministry of Labour [Minimum Wages Notification w.e.f. 1-10-2017(2)]

Ministry of Labour [Minimum Wages Notification w.e.f. 1-10-2017(3)]

Ministry of Labour [Minimum Wages Notification w.e.f. 1-10-2017(4)]

Ministry of Labour [Minimum Wages Notification w.e.f. 1-10-2017(5)]

Ministry of Labour [Minimum Wages Notification w.e.f. 1-10-2017(6)]

Ministry of Labour [Noti. No. NDC/2017/UAN/Pt./2741]

Ministry of Labour [Noti. No. Pension 1/17(10)/2016-17/Jeevan Pramaan/32049]
Ministry of Labour [Noti. No. Pension-1/12/33/EPS Amendment/96 Vol.11/4432]
Ministry of Labour [Noti. No. Pension-1/17(10)/2016-17/Jeevan Pramaan/301]
Ministry of Labour [Noti. No. Pension-Pen-1/17(10)2016-17/Jeevan Pramaan/2609]
Ministry of Labour [Noti. No. Pension-Pen-1/3/4/2016/MOL&E/2/2832]
Ministry of Labour [Noti. No. R-I/OEOA/2016/385]

Ministry of Labour [Noti. No. WSU/39(1)2017/Housing Scheme/10420]
Ministry of Labour [Noti. No. CAIU/011(28)/15/DL/Pt]

Ministry of Labour [Noti. No. CAIU/011(28)/15/DL/Pt. 17809]

Ministry of Labour [File No. IWU/7(30)2012/Return in R/O IWU/1191]
Ministry of Labour [Noti. No. R-14/13/99-Bft.1II]

Ministry of Labour [Noti. No. RP-95(11)/2018-Adm.I]

Ministry of Labour [Noti. No. WSU/17(1)2017/Frauds/20514]

Ministry of Labour [Noti. No. WSU/17(4)2015/F/Part/1276]

Ministry of Labour [Noti. No. NDC/2017/UAN/Pt./3143]

Ministry of Labour [Noti. No. P-11/12/Misc./1/2019(M)-Rev.1I]

Ministry of Labour [Noti. No. P-11/14/Misc./1/2019-Rev.1I]

Ministry of Labour [Noti. No. WSU/6(1)2019/TDS]

Ministry of Labour [Noti. No. Epfo/Beneficiaries/Covid-19/20-03-2020]
Ministry of Labour [Noti. No. P-11/12/Misc./SST Misuse/2019-Rev.11]

Ministry of Labour [Noti. No. Registration/EPFO & Esic/Mca Portal/6-03-2020]
Ministry of Labour [Noti. No. P-11/14/11/ABVKY/2019-Bft II]

Ministry of Labour [Noti. No. C-28015/10/2023-VIG]

Ministry of Labour [Enforcement date of Code on Social Security, 2020 Noti. No. S.0. 5319(E)]
Ministry of Labour [Enforcement date of Industrial Relations Code, 2020 Noti. No. S.0O. 5320(E)]

Ministry of Labour [Enforcement date of Occupational Safety, Health and Working Conditions Code,
2020 Noti. No. S.0. 5321(E)]

Ministry of Labour [Enforcement date of Code on Wages, 2019 Noti. No. S.O. 5322(E)]
Ministry of Personnel Public Grievances and Pensions [F. No. 12/8/2016-JCA-2]
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Ministry of Personnel Public Grievances and Pensions [Noti. No. PEFRDA/2025/18/REG-POP/03]
Ministry of Personnel Public Grievances and Pensions [Circular No. PFRDA/2025/19/PDES/02]
Ministry of Personnel Public Grievances and Pensions [Public Notice]

Ministry of Women and Child Development [O. No. DWCDOMC/POSH Act 2013/2020-2021]
Reserve Bank of India [Press Release: 2025-2026/1435]

State Rules [13]

Andhra Pradesh Excise (Grant of License of Selling by Shop (Premium Store) and Conditions of
License) Rules, 2024

Union Territory Chandigarh (eSakshya) Management Rules, 2025

Goa Aero Sports Rules, 2025

Haryana Economic and Statistical Analysis Department (Group C) Service Rules, 2013

Haryana Economic and Statistical Analysis Department (Group-C) Service (Amendment) Rules, 2013
Haryana Economic and Statistical Analysis Department (Group-C) Service (Amendment) Rules, 2014
Haryana Economic and Statistical Organisation (Group B) Service Rules, 1996

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Rules, 2015

Karnataka Tax on Professions, Trades, Callings and Employments (Removal of Difficulties) Order,
2021

Karnataka Industrial Employment (Standing Orders) (Amendment) Rules, 2017

Puducherry Factories (Amendment) Rules, 2018

Rajasthan Subordinate and Ministerial Services (Common Eligibility Test) (Amendment) Rules, 2022
Uttarakhand Factories (Amendment) Rules, 2019
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